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grant a concession to student nurses and 
sludent midwives who are getting training 
in hopitals or other training institutions re-
co&nized by the Indian Nursing Council or 
a University or the State Government or 
the Central Government. 

Further consideration is also being given 
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TRADE AGREEMENT WITH BENELUX 

COONTRIBS 
3818. SHRI HIMATSINGICA: Will 

the Minister of COMMERCE be pleased 
to state: 

(a) whether a bilateral textile aaree-
JIlSIt has been recently signed betWeen 
India and the three Benelux countrieS; and 

(b) if so, the main terms thereof? 

THE DEPUlY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESH) : (a) Yes. Sir. 

(b) Under the terms of this Aareement 
which will remain in force for three years 
beginning from 1st January 1968. India is 
entitled to export to Benelux countries 
each year 1.300 metric tODnes of cotton 
fabrics and made-up articles mentioned in 
the Al!:reement. Within this quota variety-
wise ceilings have been prescribed. Hand-
loom fabrics being exempt from the 
Agreement can be exported over and 
above the Quota. 

NEWSPIUNT PLANTS 

3819. SHRI HIMATSINGKA: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether Government have had 
under consideration a proposal to set up 
a newsprint plant each in the public sec-
tor; the private sector and the co-opera-
live sector; 

(b) if so. the decision taken in Ihis 
reRard; 

(c) where die plants in tbe dUferent 
sectors will be located and what will be 
the production capacity 0{ each of them; 
lind 

(d) how far the newsprint production 
capacity is proposed to be aUlIDCnted in 




